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M R SPEAKER: T hen  are two
questions. One is whether the per 
capita production here is less then in 
other countries.

SHRl SURJIT SINGH BARNALA: 
It is less than in some countries, but 
it is more than in many countries. 
We are making all-out effort to in
crease per capita production in the 
country.

Grants to State* for openliif ef 
School̂  in Rural and Baekwait Areas

*745. SHRI C. K. JAFFER 
SHARIEF: Will the Minister of
EDUCATION, SOCIAL WELFARE 
AND CULTURE be pleased to lay a 
statement showing;

(a) whether it is a fact that Central 
Government are giving grants to the 
States for the opening of schools in 
rural and backward areas;

(b) if so, what is the amount of 
grants given to the State of Karnataka 
for this purpose dunng the last three 
years;

(c) the details regarding the multi
purpose and other schools opened in 
the State; and

(d) the details regarding the amo
unt of grant which has so far lapsed, 
if any?

THE MINISTER OF STATE IN 
THE MINISTRY OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(SHRIMATI RENUKA DEVI BARA- 
KATAKI): (a) Central Government 
do not give separate grants and aid 
to States for the opening of schools 
in the rural and backward areas. The 
Central assistance is given as block 
grants for the State plans as a whole.

(b) to (d ). Do not arise,

SHRI C. K. JAFFER SHARI®®': 
Education is now in the Concurrent 
List, but in many of the rural parts

many of the sc&ools do not have any 
building and the students are study
ing under the shade o f trees. They 
do not have a proper environment 
and proper building, and many of the 
buildings that do exist «re half-cons- 
tructed and not completed. The Janata 
Party Government is talking of more 
rural upliftment. I* it not the res
ponsibility of the Government of India 
to see that more grants are paid to 
the State Governments and earmark 
them for this purpose? If so, what 
is the allotment made and 'what 
are Government’s broad outlines on 
this matter?

SHRIMATI RENUKA DEVI BARA- 
KATAKI: Though the Constitution 
was amended during the emergency 
to bring education from the State List 
to the Concurrent List, no legislation 
has been brought forward to take it 
to the Concurrent List It Is still in 
the State List, and it is the primary 
or direct responsibility of the State 
Governments to open schools in the 
rural as well «s backward areas. The 
Government of India only gives the 
States grants as block grants in their 
plans.

SHRI C. K. JAFFER SHARIEF: 
Much has been said about Urdu, but 
for the children of the minorities 
living m the rural and urban areas 
there is hardly any scope to get their 
education in Urdu. So, may I know 
whether the Government while giv
ing grants to the State Governments 
will see that allocation is made parti
cularly for the development of Urdu 
for the benefit of the children of the 
minorities?

SHRIMATI RENUKA DEVl BARA- 
KATAKI: Though this question is
not related to the'main question, so 
far as Urdu is concerned, we are 
giving guidelines to the State Gov
ernments for its development and 

m the schools in the various 
States. So far as the development 
of Urdu is concerned, we are having



15 Oral Answers APRIL 17, 1978 Oral Answers* 16

a national committee, the Tarakki-e- 
Urdu Board, through which we are 
trying to develop the language.

SHRI A. SUNNA SAHIB: May I
know whether the State of Kerala 
has been included m the grants list 
and if so how much has been granted 
to it?

SHRIMATI RENUKA DEVI B ARA
RAT AKI: All the States are included. 
It is in the State Plan. It is not 
possible for me to say now how much 
Kerala has been given.
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SHRIMATI RENUKA DEVI BARA
RAT AKI; It js the policy of the 
Janata Party Government to help 
the backward areas as much as possi
ble. The Planning Commission are 
doing «n exercise on it as how the 
backward areas can be helped in this 
matter.
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THE MINISTER OF AGRICUL
TURE AND IRRIGATION (SHRI 
SURJIT SNGH BARNALA): (a) to
(c ). The Agricultural Prices Com
mission was constituted with effect 
from 8-1-1965 by a Resolution of the 
-Government of India. The sanctioned 
strength of the Commission consists 
of a Chairman and three Members in
cluding Member secretary. One of 
the posts of Members is now vacant.

As presently constituted, the Chair
man and the Member Secretary are 
economists while the second Member 
has been appointed In pursuance of 
the recommendations of the National 
Commission on Agriculture in order 
to include in the Commission a non
official with understanding of agricul
tural production and consumer pro
blems. The appointments have been 
made with the approval of the Ap
pointments Committee of the Cabinet.
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MR. SPEAKER: He wants to know 
whether the cost of production is 
taken into account.

SHRI SURJIT SINGH BARNALA: 
The cost o f production is also taken 
into consideration when the prices 
are fixed.




